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Vage Besnds for Working Journaltets
and Nom-Jeurnalists

“IN. Shrimet] Bushila Rohaigi:
Shri D. C. Bharma:

Will the Minister of Labour and
Rehabilitation be pleased to state:

(a) whether the Wage Boards for
Working Journalists and Non-Journa-
lists bhave submitted their reports;

(b) if not, the reasons for the delay;

(c) whether it is g fact that some of
the employers and newspaper owners
have put obstacles to the smooth
working of the Wage Boards; and

(d) if so, the steps taken by Govern-
ment to remove such difficulties?

The Minister of State in the Minis-
try of Labour, Employment and Re-
habilitation (Shri L. N, Mishra): (a)
Nog yet.

(b) The Wage Boards have to deal
with complex issues requiring detail-
ed investigations and take into &c-
count the view pownts of varwous iu-
terests.

(c) and (d). The members of the
Boards have been requested to co-
operate fully in the finalization of the
recommendations of the Boards and
their submission to the Government.

Attack by Mizos on P.W.D. Camp in
Tripura

*131. Shrimati Jyotsna Chanda: Will
the Minigter of Home Affairs be pleas-
ed to state:

(a) whether it is a fact that the
P.WD. camp at Labchari Village in
Tripura wag attacked by the Mizos on
the 21st ¥ébruary, 1867;

(b) whether it is also a fact that
booklets were distributed in Mizo
Immguage among the Tlocal Mizos
purported to have been issued by the
MN.F.; and

Written Answers rexy
(0) if so, the contents vf the book-
lets?

The Minister of State in 'the Mints-
try of Home Affairs (Shri Vidya
Charan 8huktls): (a) The P.W.D. camp
at Laljuri in Tripura was attacked

by about ten Mizos on 31st February,
1967.

(b) and (c). Some threatening
notices in Lushai language were re-
ceived by some prominent persons of
Jampui Hills range, These notices
purported to issue from the MN.F.
and warned the Trecipients agairst
their behaviour with “Mizo Govern-
ment Employees”.

Earned Leave for Industrial Staft

*132. Shri K. R. Ganesh: Will the
Minister of Labour and Rehabilitation
be pleased to state:

(a) whether it has come to his
notice that numerous representations
have been sent to the Central Gov-
ernment by labour unions in the
Andaman and Nicobar Islands for in-
crease in the Earned Leave of the
Industrial staff employed in the
Islands; and

(b) if so, the decision taken on these
representations?

The Minister of Labour and Re-
habilitation (Shri Jaisukhlal Hathl):
(a) Resolutions passed by Andaman
anq Nicobar Government Employees
and Workers Federation have been
received. One of the demands re-
lates inter alia to increase in ‘the
earned leave admissible to the indus~
trial staft employed in the Islands;

(b) The matter is under considers-
tion,

Explosives recovered from a Naga

*133. Shri Surendranzth Dwivelly:
Shri Hem Barua:
Sbrl Vishwa Nath Pandey:
Will the Minister of Home Affairs
he pleased to state:

(a) whether it is a fact that two





